llér Written Answers
MGB.P-m) T‘hemencd:
Ku.l.llHichGLm
-t dshx Judges.
(b) There are two vacancies to be
filled.

Assistants in Central Secretariat

mﬁg.&hﬂl).(‘-Shlﬂllll Will the
ter of Home Affairs be

w0 refer to the reply given to
red Question No. 350 on the
Angust, 1956 and state

(a) whether it
though a number of

obtained more than the  prescribed
minimum number of marks i.e. 40
eent in the November, 1955 test,
the not cven been declared

nstar-
22nd

>

mmdhowmmyofth:m are in
service ?

the competitive ex-
aminations held by them, and they do not
announce these ds. But, with

to the last Assistants Grade Ex-
:nho o , it ::d that “3& ?&ndldam
secu cent
te marks have ‘wdedmd qu:m
the Commission.
(b) The information is not available

asonly the dossiers of qualified candidates
are with the Ministry of Home Affairs,

‘Sandwich’ Course Scheme
156.81“1!) C. Sharma » Will the

Education be pleased to

ltl‘lz.
(a) whether it is a fact that the
Government of India have formulated

an Industrial Training Scheme known
s “SANDWICH"” Course;

(b) if so, whether the centres for
the same have been sclected;

(c) the npumber of centres, seats
for each and thep]nceaofthdrloel—
tion; and

(d) when the scheme is likely to be
started ?

%-l:{hhmotm
) 1 (a) Yes.

(b)-nd(c) The nocessary details
are being worked out

7 DECEMBER 1036  Written Answers

(d) The scheme will be introduced a8

as the
hnvebemcnmple:?“m (rmangemens

Indian Olympic Association

137.ShrlM.hhmnddhl Will the
mr ofEdumﬂonbe pleased

Queution No. x467 onlie 27th August,
1956 and state the amount of
tance rendered d 1955-56
1956-57 80 fnr to Indian Olympia
Association

indicating  separately
amount under each head?

388

sk

§

The ty Minister of Education
(Or. M. Das )1 A t of Rs,
1,57, 496/2/3 and a loan of Rs. 1,10,500/-
has been made for meeting ture
in connection with the transport,
and lodging, out-of- expenses etc.
of players and Chef-de-Mission for 1956
Olympic Games in Melbourne during
1956-57. No separate allocation was
made for each item. No grant was
paid in  1955-56.

Special Police Establishment

Dr. Satyawadi : Will the Mini-
75& t?\.ffa!.n pleased w
atnte

(a) whether it is a fact that the Spedll
Police Establishment, Intelligence Bureau
and the Delhi State Police are being
maintained as separate organisations under
the control of separate Inspectors-Gen ral
of Police in Delhi which is a Centrally
administered area;

®). whethu n is also a fact that
there is of grades of pay of
nou-

:fnggfthemmqm-

nnd

(c) whether Government have con-
sidered the desirability of combining
the three organisations under one cadre ?

Minister in the Ministry
Hon?A!‘fdﬂ (Shri Datar): (a) Yes.

Th ity in_the
o Oy T Y e
in the Delhi Police, _Special Police

the on-guettedl‘tlﬂ'
Polioei:nbome on the joint Punjab-
Delhi Cadre and the scales of pay obtaining

1182
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